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The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

[English]

Implementation of IRDP, NREP and
RLEGP

*584 SHRI BRAJAMOHAN MOHA.
NTY : Will the Minister of AGRICUL-
TURE AND RURAL DEVELOPMENT be
pleased to state :

(a) whether Governmenl have cvaluat-
ed the implementation of Integrated Rural
Development Programme, National Rural
Employment Programme and Rural Land-
less Employment Guarantee Programme
in differet States and Union Territories;

(b) if so, whether the guidelines given
for implementation of the Programmes
were complied with, and if not, the reasons
thereof;

(c) whether any deviations and draw-
backs were pointed out by the said evalua-
tion and if so, the States and Union Ter-
ritories where such deviations have taken
place; and

(d) the steps taken to improve the
performance ?

2

~ THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRT CHANDUILAL CHANDRA-
KAR) : (a) to(d) A statement is given
below,

Statement

(a) The Cential Government have
commissioned a number of studies to eva-
luate the implementation of Integrated
Rural Decvclopment Programme (IRDP)
and National Rural Employment Program.
mc (NREP). Two studies on IRDP have
already been completed :

(i) An ev:luation study of the dis-
tricts of Alleppey—Kerala State
and Sambalpur—Orissa Stite by
National Institute of Urban Affa-
irs, New Delhi.

(ii) Evaluation Report on Integrated
Rural Decvelopment Programine
Evaluation Organisation (PEO) of
the Planning Commission.

None of the studies on NREP have so
far been completed and work relating to
other studies on IRDP is in progress. In
so far as RLEGP is concerned, a study
was conducted by the Punjab State Insti-
tute of Public Admtinistration at the insta-
nce of Planning Commission, which is
under examination by thc Planning Com-
mission,

(b) & (¢) On IRDP, the study conduc-
ted by the National Institute of Urban
Affairs, New Delhi, covered two districts—
Alleppey in Kcrala and Sambalpur in Ori-
ssa. It was conducted in the year 1982.
The results of the study indicated that the
coverage of SC/ST families compared favo-
urably with their proportion in the tota]
population in the two districts,
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The study by PEO has been completed
recently. The study covered 66 blocks in
33 districts spread over 16 States. The
names of States covered are as under :

1. Andhra Pradesh
2. Bihar

3. Gujarat
4. Haryana
5. Himachal Pradesh
6. Jammu & Kashmir

7. Karnataka
8. Kerala

9. Madhya Pradesh
10. Maharashtra

11. Orissa

12. Punjab

13. Rajasthan

14. Tamil Nadu
15. Uttar Pradesh
16. West Bengal

The findings of the study have shown
that the IRDP has had a positive impact
on the income and living standards of the
beneficiary household surveyed.

One of the more important findings of
the Bvaluation Repoot is that out of the
868 sample beneficiary households initially
having an annual income of less t'han Rs.
3,500, 49.42% wereable to achieve an
annual income level of Rs. 3,500 and
above after their coverage under IRDP. It
has also shown that the general awareness
of the programme was high among the
people.  Nearly 909% of the selected
sample beneficiaries felt that they had bene-
fited from the programme. A little over
889, of the beneficiaries reported that
their income had increased as a result of
their coverage under IRDP and almost
90, of them expressed the view that the
programme had led to an increase in thglr
family employment. Again about 7%
‘of the selected sample household stated
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that their consumption Ievel had increased,
and 64% felt t hat their overall social
status in the village had been elevated as
a result of their coverage under the pro-
gramme. Another significant finding of
the Evaluation Study is that 409 of the
Sample beneficiary families belong to the
scheduled castes and scheduled tribes.
‘Keeping in view the conditions of poverty
existing in the rural areas of India, these
achievements are substantial even though

poverty still remains a major problem to be
tackled,

The report has also revealed certain
deficiencies. These deficicncies mainly
relate to administrative and organisationa
set up likc frequent transfer of staff and
lack of inter-sectoral linkages, low level of
per capita invcstment, non-preparation of
perspective plans and wrong identification
of some beneficiaries etc.

(d) Following steps have been taken

to improve the imp'ementation of IRDP in
the VII Plan :

(i) a higher investment per family
including package of assistance to

enable a proper rcturnon invest-
ment; '

(i) a supplemental dose of assistance
to thosc familics assi‘ted during
the VI Plan who have not been
able to cross the poverty line,
for no fault of their own;

(ii)) the approach of uniformity, for
physical and financigl achieve-
ments, has been changed to one of
selectivity;

(jv) the identification of bencficiaries
must be ratified by the village
assemblies, as per the guidelines;

(v) efforts 1o improve the linkages
through identifying bodies at dis-
trict levels for this purpose or
through the establishment of Dis-
trict Supply & Marketing Centres;

(vi) a High Level Committee has been
appointed to review the existing
administrative arrangements for
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rural development and poverty
alleviation programmes;

(vi1) a new system of concurrent eva-
luation of current and two year
old bencficiaries is being intro-
duced.

The State Governments have als» been
addressed in this regard to look into and
remedy the deficiencies pointed out in the
report. The implementation is, thus, be-
ing streamlined and procedures being re-
viewed to obviate these deficiencies.

SHRI BRAJAMOHAN MOHANTY :
Sir, [ am sorry that my question has not
been answered. 1 am inviting the atten-
tion of the hon. Minister as well as the
House to part (b) of my question, I will
repeat it here—

“(b) if so, whether the guidelines
given for implementation of the
programmes were complied with,
and if not, the reasons thereof;””

So, this part of the question has not
been answered. Nowhere in the siatement
this particular point has bezn dealt with,
1 am sorry for it. [ would like to know
the total number of persons benefited by
these programmes.  According to the
statement, the study by PEO has been
completed in 16 Siate; and encouraging
conclusions have been arrived at.  But the
press reports give different conclusion.
May I know from the Government that out
of the 868 sample beneficiary houscholds,
what is the p:rcentage recommended and
waether the PEO has determined (he total
number of persons beefited from the total
programmes ? I would also like to know
how many persons have been benefited
State-wise. My submission is whether the
report will be laid on the Table of the
House. There is no secrecy about it. Will
it be placed on the Table of the House ?
Only one study has been made for one
programme. 1 would like to know whe-
ther any other study has been made for
other programmes.

. SHRI CHANDULAL CHANDRAKAR :
The first thing which you have asked is :
whether the guidelines for implemeatation
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of the prozrammes have been complied
with and how those guidetines have been
followed.

SPRI BRAJAMOHAN MOHANTY @
Guidelines by and large have been given.
But I would like to know which of the
States have not followed the guidelines and
which of the guidelines have not been foll-
owed by the States, We are interested to
know the most vital programmes of the
Government which are implemented.

SHRI CHANDULAL CHANDRAKAR :
In fact, all of us know that the bene-
ficiaries should be slected by Gram Sabha
or Village Sabha. 1In 9 or 10 States there
have been no election of the Gram Pancha-
yat for so many years. We do get report
from every village, But we cannot be sure
whether the Gram Sabha has done it or
not, Hence we have writlen a letter
recently to them that it should be approved
by the Gram Sabha and unless it is finally
approved by the Gram Sabha, we are not
going to accept it. This is one lacuna
we have found and we have been insisting
that it should be completcly approved
by the Village Sabha. Now, wha tever
the reports we have got from the PEO,
those reports are of 1980-81 and 1981-82,
that is, first two years of the implementa-
tion of this programme and in earlier two
years, there were some shortcomings,

For example, infrastructure was not
ready, there was not much of preparation;
somewhere, the administratiye machinery
was not geared fully and at other places
wherever some money was given, there
were some lacunae like the money was
given late, or sometimes the complaint bas
been that the full money had not been
paid. All these lacunae were there for
the first two years. The hon, Member want-
ed to know how many persons had been aff-
ected by this. In the 6th Plan, the number
of beneficiaries is 165 lakhs,

AN HON. MEMBER :
alone ?

In the IRDP

SHRI CHANDULAL CHANDRAKAR !
Yes. And the number of villages covered
under this is 5.85 lakhs.
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MR. SPEAKER : What is the total
number of villages in India ? '

SHRI CHANDULAL CHANDRAKAR :
About six lakhs, And this has to be cove-
red by the village panchyats. The total
number of village panchayats — in some
places elections hive not been held — is
2.25 lakhs. Fifty thousand village level
workers, gram sevakas and gram sivikas
are involved. You can just imagine the
enormity of the task. Itisa tremendous
task to find out from everybody whether he
has been benefited or not. But as I said, 165
lakh families have been benefited and if
you multiply it by five, taking on an aver-
age five members a family, the total num-
ber of persons covered comcs to more than
8 crores.

AN, HON. MEMBER : We do not

believe that.

SHRI CHANDULAL CHANDRAKAR :
Does not matter.

THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT (5. BUTA
SINGH) : This is what the report says.

SHRI CHANDULAL CHANDRAKAR :
Whether you believe it or not, the fact
remains that about 8 crores persons have
been uffected by this programme, This
population is bigger than that of France, or
equal to that of Germany. But ] agree
that there have been certain lacunae; I do
not say that there have bcen no lacunae.

But in the last three years, that is
1983, 1984 and 1985, lots of improve-
ments heve been done, and, therefore,
‘none of the reports, the evaluation report,
the monitoring report or the implementa-
tion report, which pertain to the -carlier
years 1980, 1981 and 1982, and about
which we have talking, would give the cor-
rect picture. The reports, which we would

be getting later, pertaining to the subse-

quent years would give us better picture.

According to ithe Evaluation Report
.available, 49.48 per cent persons have
crossed the poverty line.
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SHRI BRAJAMOHAN MOHANTY :
According to your report, 50,42% have
not been benefited,

- May I know, whether the Government
has taken notice of the observations of the
Reserve Bank of India? The Reserve
Bank has commented that the beneficia-
ries under this programme have not been
correctly located. The Reserve Bank has
said that corruption is eroding into the
vitals of this programme and bribing the
officials is quite rampant. These are their
observations,

May I know wherher the Review Com-
mittee, which you have constituted or are
going to constitute will be monitoring the
programme and whether it will look into
these limitations of deficiencies of the pro-
gramme pointed out by the Reserve Bank
of India ? 1 would also like to know,
irrespeltive of any consideration, as to
which of the States are faithfully imple-
menting these programmes and which are
not implementing it. Why should it not be
placed before the Parliament ? The na-
tion should know about this. I am saying
this because implementation is not your
responsibility.  The Minister is a good
man, but he is handling a bad policy.

SHRI CHANDULAL CHANDRAKAR :
The Reserve Bank has brought out some
deficiencies in this programme. We also
do not deny the fact that the money which
should have gone to the person, had not
reached him fully. If a person has been
allotted Rs. 3000, he should get Rs.
3000/-. There are some reports that they
have not been able to get the whole amo-
unt allotted to them. At the same time,
we should not say that all the time, every
beneficiary is not getting the full amount.
It is not so in each case. It happens in
some cases only, and the percentage varies
from State to State. In some areas the
amount i8 spent in A better way and it is
properly utilised. It all depens on the
beneficiary. After all, when a person suddenly
gets Rs. 3000 or Rs 4000, he cannot become
an entrepreneur immediately. He must
utilise it properly and make full use of it.
For this, every effort ia being made through
TRYSEM also to train the people for some
vocation. At the same time, money is
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being spent otherwise and there have been
deficiencies. That is a fact, and at the
implementation stage, steps are being taken
so that such lacunae and such weaknesses
will not occur in future.

SHRI P, KOLANDAIVELU : May I
know from the hon. Minister whethér the
National Rural Employment Programme,
which is being implemented by the States,
is a Centrally Sponsored Programme ?
When Janata was in power, it was a cent
per cent Centrally Sponsored Scheme, and
it was actually named as ‘‘Food for Work
Programme’’. Later on, when Shrimati
Gandhi came to power, the name was al-
tered into ‘‘Nationa! Rural Employment
Ppogramme”. Not only the name, c¢ven
the ratio had been changed to 75 : 25 in
1980. Afier 1981, it was again altered
to 50 : 50, e. 50 per cent from the States
and 50 per cent from the Centre, I want
to ask the Minister as to how many man-
days are
Rural Employment Programme.

PROF. MADHU DANDAVATE : He
has built a good case for our coming back,
Sir.

SHRI P. KOLANDAIVELU : How
many mandays have becen generated under
the NREP ? Your criterion for this pro-
gramme is 60 : 40, i.e, 60 per cent labour
component and 40 per cent material com-
ponent. The States want to have an alter-
native arrangement of 50: 50, —50 for
labour and 50 for material. Is the Govern-
ment taking stcps to alter it to 50 : 50,
which is what the States actually want ?

SHRI CHANDULAL CHANDRAKAR:
Firstly, about giving food to them, we have
found the circumstances changing, and
now whatever food has been allotted to
various States in the last few years, at the
rate of onme kilogram per man, has not
been lifted even. This is what we found
from our experience. We have now increas-
ed it to 2 kilograms per person, though it
is not being lifted. At the same time, we
are thinking of giving more, if they want
it. So,so far as foodgrains supply is con-
cerned, there is no complaint. [If any
State wants more food under NREP, they
will be given enough.
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Secondly, regarding this 60 : 40
ratio, we have already brought it down
to 50 : 50, 50 per cent for material and
50 for labour. Virtually, the whole thing
is this, We are thinking that this pro-
gramme is mostly for the employment of
the poor people. w5

The average expenditure on material
is coming to 60, but now we find that
some of the roads have built, but small
culverts have been built, Hence those
roads are useless. Looking from the point
of view, we have accepted 50-50. So, that
is the programme which we have and the
man-days generated are I think about
1800 millior—17.79 hundied million or
1800 million man-days.

SHRI ATISH CHANDRA SINHA : 1
woulid like to know from the hon. Minister
whether there is a circular, specially now,
that this is the way the programme IRDP
is being implemented. In my area, the
total number of beneficiaries per year
should be about 1000, out of which 750
would be old beneficiaries, and only 250
would be new beneficiaries. Regarding
these new beneficiaries, you know, every-
body wants to come under this programme.
This figure seems to be very meagre, 1
would like ta know from the Minister
whether there s any circular from the
Central Government to this effact to the
State Governments or, are they doing
it on their own ?

SHRI CHANDULAL CHANDRAKAR :
We thought that out of the large number of
persons who were given money, those old
beneficiarics have not crossed the pove-
rty linc for no fault of theirs. In a sense,
quitc a large number of people were given
very low amount of money in the initial
stages; some were given Rs. 1500 or
Rs. 1000 or Rs. 2000 which was not
enough for them to cross the poverty line.
Hence, we thought that those persons who
have not been helped financially to cross
the poverty line, should not be ignored.
Hence we are giving this in the current
year. We have sent a circular or a letter
to all the States that we will have a say
about this, in the sense that out of
4 million beneficiaries, under programme
in 1985-86, about 3 million will be these
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who are the old beneficiaries. And about
1 million will be ncw beneficiaries, so
that they should not be among beneficia-
ries, people those who have not croesed
the poverty line. That is our view and
we have asked all the State Governments
%0 do s0....... (Interruptions)

MR. SPEAKER : Next ques'ion.
SMT. GEETA MUKHERIJEE : rose.

MR. SPEAKER : 1 have spent 15
minutes, 1 cannot do unything. It is
impossible. How can I go on like this ?
Either have a discussion on it on ... How
can I do justice? 1Is it in my power to
do it ? (Interruptions)

MR SPEAKER : I cannot carry on
one question for an hour. No. That is
all ....Ican consider a discussion later
but not like this . . . . Now, Smt. Xishori
Sinha.

Conversion of P.F. Scheme and Gratuity
into life long Pcnsion for Retiring
workers

*285. SHRIMAT!1 KISHORI SINHA :
Will the Minister of LABOUR be pleased
{o slate :

(a) whether there is any proposal for
conversion of provident fund scheme and
gratuity into life long pension for retiring
workers as an option ;

(b) if so, the details of the scheme ;
and

(c) the reaction of employers thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR : (SHRT T.
ANJIAH) : (a) to (c) Suggestions have
been received for introducing a pension
scheme for industrial workers covered
under the Employees Provident Fund
Scheme. These suggestions are being looked
into. The question of drawing up a scheme
will, however, arise only whep the pro-
posals have been examined and accepted
for implementation after (ripartite con-
sultations,

AUGUSWY 12, 1985

Oral Answers 12

SHRIMATI KISHORI SINHA : Mr.
Speaker, Sir, May I know from the hon.
Minister from which quarter, has the sug-
gestion been received and could he give
us scme of the detailed suggestions
received ?

SHRI T. ANJIAH : The suggestions
have been received from the Trade Unions
also.

SHRIMATI KISHORI SINHA : T can’t
h:zar the Minister . . . (Interruptions)

PROF. MADHU DANDAVATE : Is
it a private conversation between the
Minister and the Member ?

MR. SPEAKER : Looks like that.

SHRIMATI KISHORI SINHA : Now,
the second supplementary; 1 would like
to know from the Minister when the tri-
partite meeting is going to take place,
and how long the Government will take to
finalise the scheme ?

SHRI T.ANJIAH : We have already
told that in the month of October or
November we are taking up all these
issues—provident Fund, EST Schemes and all
these labour law. we are going to amend.

[ Trnanslation!

SHRI GIRDHARI LAL VYAS : Mr.
Speaker, Sir, they are, no doubt, formula-
ting a scheme, but lakhs of cases of
provident fund are pending which have
not been settled so far ; there has been
no verification as to how much money
has becen deposited. These capitalists and
rich people have swindled lakhs and crores
of rupees and have not deposited it in
Provident Fund. Thus, how will you con-
vert it unless you have complete details
and as long as the amount in full is not
deposited ?

SHRI T. ANJIAH : It is wrong to
say that the people hive not deposited
money worlh crores of rupees. Oaly an
arrear of Rs. 100 crores is due to the
Management, which we have to rccover,

SHRI GIRDHARI LAL VYAS : Rs
100 crores is a very big amouant,



